Title: Motion for Consideration regarding the Salary, Allowances and Pension of Members of Parliament
(Amendment) Bill, 1999.
14.58 hrs.

MR. CHAIRMAN: Shri Chinta Mohan - Not present
Prof. Saifuddin Soz - Not present
Shri P.C. Thomas - Not present.

Shri P.R. Kumaramangalam

THE MINISTER OF POWER, MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF NON-
CONVENTIONAL ENERGY SOURCES (SHRI P.R. KUMARAMANGALAM): Respected Mr.Chairman, Sir,
I beg to* move:

"That the Bill further to amend the Salary, Allowances and Pension of Members of Parliament Act, 1954, be
taken into consideration."

The main provisions of the Bill are as under:-

At present, the Members of Parliament are eligible to undertake 32 single air-journeys in a year. During such
journeys, they can be accompanied by a spouse or a companion. There has been a demand supported by the Joint
Committee on Salaries and Allowances of Members of Parliament to dispense with the restriction with regard to
a spouse or a companion thereby enabling Members of Parliament to take any number of relatives or
companions with them on such journeys. We have made the provision in the Bill to enable Members of
Parliament to take with them any number of relatives or companions on such journeys within the ceiling of 32
single air journeys in a year. So, the over all ceiling limit will remain.

According to the present provision, Members of Parliament are entitled to travel only in AC Ist Class if no
person accompanies the Members in AC 2 tier and by adjustment of the amount of AC 2 tier for such journey in
lieu of the companion. While the spouse of a Member of Parliament is entitled to travel by AC-Ist class or
executive class 1n all railway trains from the usual place of residence of the MP to Delhi and back without any
restriction on the number of journeys.

* Moved with the recommendation of the President.
15.00 hrs.

Taking into consideration the difficulties expressed by Members of Parliament, it is proposed to relax the
provisions to enable the Members of Parliament and their spouses only to travel by AC Ist class from any place
in India to any other place in India without any restrictions.

In accordance with the Salary, Allowances and Pension of Members of Parliament (Amendment) Act, 1998, the
minimum pension to ex-MPs was enhanced to Rs.2500 per month with effect from 20.8.1998. This amendment
did not cover those ex-MPs who had completed two terms of Lok Sabha and Members of Provisional
Parliament. It is now proposed to cover these two categories for grant of minimum pension of Rs.2500 per
month with effect from the same date, that 1s, 20.8.1998.

There was a demand from Members of Eighth Lok Sabha from Punjab State, where the elections could not be
held alongwith general elections and were delayed by approximately nine months, to count this period towards
pension purposes. It is proposed to allow counting of such period for grant of pension where the elections could



not be held in any parliamentary constituency or part thereof alongwith general elections due to terrorism,
insurgency or public order problem. This provision would be effective retrospectively.

Former Members of Parliament had been availing free rail travel facility in air-conditioned two-tier class
alongwith one companion in Indian Railways on the basis of executive instructions issued by the Ministry of
Railways. This facility was annulled by Allahabad High Court declaring it as illegal. Keeping in view the
difficulties experienced by ex-MPs to provide services to the people, this facility was restored by promulgating
the Salary, Allowances and Pension of Members of Parliament (Amendment) Ordinance, 1999 with effect from
18.1.1999. The provision contained in the said ordinance is being replaced by the legislation included in this
Bill.

The Bill incorporates decision for fulfilment of the recommendations of the Joint Committee on Salary and
Allowances of Members of Parliament and the demands of Members of Parliament from time to time. I hope the
House would give its unanimous support and pass it without much of a discussion.

With these few words, I commend the Bill for the consideration of this august House.
MR. CHAIRMAN : Motion moved:

"That the Bill further to amend the Salary, Allowances and Pension of Members of Parliament Act, 1954, be
taken into consideration."

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, I am on a point of order.
MR. CHAIRMAN: Please quote the rule under which you are raising the point of order.

SHRI VARKALA RADHAKRISHNAN : Normally, ordinances are promulgated only on emergency situations.
The point here is that even for the sake of enhancement of Members' salaries and allowances, ordinance has been
promulgated.

MR. CHAIRMAN: Please quote the rule.

SHRI VARKALA RADHAKRISHNAN : I may be permitted to say that ordinances are issued for meeting the
contingency when the House is not in Session. But here is a case when the Government 1s resorting to
promulgation of ordinance even for the purpose of enhancing the salaries and allowances of Members. It is
ridiculous and this will tell upon the people. This is involving our prestige issue.

SHRI P.R. KUMARAMANGALAM: I may clarify the point, Sir...(Interruptions)
MR. CHAIRMAN: Please hear him. Please resume your seat. The Minister is replying to your point.
SHRI VARKALA RADHAKRISHNAN : They are promulgating an ordinance for raising allowances.

SHRI P.R. KUMARAMANGALAM: Sir, we have not issued the ordinance with regard to salaries and
allowances. It was only for ex-MPs where the court had passed a judgement allowing it with immediate effect
because there was no other way...(Interruptions)

SHRI VARKALA RADHAKRISHNAN : That is for ex-MPs. Here, why should you bring an ordinance for
salaries and allowances of MPs?

SHRI P.R. KUMARAMANGALAM: The ordinance was only with regard to ex-MPs...(Interruptions)
MR. CHAIRMAN: He has answered your point. Please resume your seat now.

SHRI VARKALA RADHAKRISHNAN : It looks very awkward and it 1s ridiculous. Even for enhancing the
salaries and allowances, they are doing like this. I do not like this.



MR. CHAIRMAN: Shri Rajo Singh... (zagm)
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>SHRI K. BAPIRAJU (NARSAPUR): Mr. Chairman, Sir, I rise to support this Bill and I thank the hon. Minister
for giving more facilities through this Bill.

Sir, we would like to request the hon. Minister for further help in regard to postal facility to the hon. Members of
Parliament. We are writing a number of letters to the people in our constituency and there are about 10 lakh
people in each constituency. We are able to move more closer with the people in our constituency now than the
former Members of Parliament only by writing more letters and these days, expectations of the people are also
very high. I understand that the proposal to give more postal facilities to Members of Parliament is under
consideration of the Government. If that is provided, we would be able to move much more closer to the people
of our country. I would be highly grateful if the hon. Minister applies his mind to this aspect and agrees to it,
maybe now or even later. It will be useful to all the Members of Parliament to move more closer to the people in
their respective constituencies.

With these few words, I support the Bill.
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I have already brought it to the notice of the hon. Speaker and the Secretary-General. Actually, it is only Rs.
50,000 and not Rs. 1,00,000. I am not getting it and, therefore, I am bringing it to your notice.

SHRI P.R. KUMARAMANGALAM: Mr. Chairman, Sir, I am firstly grateful for the short, brief, quick and clear
participation by the hon. Members. As a matter of principle, on the advice of all the leaders, we have decided to
bring this Bill up in the normal course and not on the last day. ... (Interruptions)

MR. CHAIRMAN : The Minister is replying now.

>SHRI B.M. MENSINKAI (DHARWARD SOUTH): I will take one minute only. In the Bill, the word *Pension'
has been used which I feel is very shameful. Instead of "pension’, the word "honorarium' can be used. When I
was a Member of the Karnataka Legislative Council, I was getting Rs. 2,700 as pension. There also, I fought for
the change of this word "pension’. Here, we are getting Rs. 2,500, which i1s less than what is given in the States.
So, this has to be amended.

The second point is, based on the price index, the Government increases the salaries of the Government servants.
In our case also, while framing the rules, the same ratio has to be adopted.

prescribed. It will be good if it is stated, though I have no objection if the wording remains the same.

My only point is that instead of using the word ‘pension', the word *honorarium' should be used. Further, the
amount of honorarium could be increased. So far as salaries and allowances are concerned, as the hon. Member
Shivraj Patil suggested, there should at least be some parity between Members of Parliament and members of the
judiciary. Whether it can be adopted is something which can be considered by you.

st = foe (Faar): @amafa s, siqet FA 3 To8 ge@l AR JAUd 963 @5l & day & #@ fawifet 1 ot 5@ 9 a1 ard
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SHRI P.R. KUMARAMANGALAM: Mr. Chairman, Sir, being a Member of Parliament for quite some time
now, with the blessings of the people of my constituency as well as the leaders here, I am aware of the feelings
that the Members have on these matters.

We have brought in a very short and brief Bill. It only deals with the facilities with regard to ex-Members of
Parliament and some travel facilities, qualifying some people who were disqualified due to delay in elections on
grounds of terrorism etc. It does not deal with the whole gamut which, of course, many Members have rightly
pointed out. Some have pointed out wrong billing. I will be grateful if it could be brought to my notice in detail.
I shall definitely take it up. I do know that wrong telephone and power billings are happening. If it could be
brought to my notice, I will take it up with the concerned. The issue of car loan is also very important. Whether
it is really Rs. 50,000 or Rs. 1,00,000, we should verify it. But since the hon. Member brought it to my notice, I
will definitely check it up as to how that

happened. If there is any error, we shall look into it. The intention is that Rs. 1,00,000 should be made available.
With regard to 15 per cent interest, when you talk of zero per cent interest in respect of Maruti loan, I would like
to point out that there is an interest built into the price itself. But this is a genuine loan, and this is not a price



adjustment technology. That being so, when we are talking about the 15 per cent loan, we are talking about the
lowest rate of interest in which there is a subsidy element coming in.

However, all these matters, I believe, need to be looked into in-depth by the Committee which we have got, the
Joint Committee. I have not had the opportunity to sit with the Committee after taking over this Department. I
would sit with the Committee and the leaders with all the views that have come here and discuss it with them.
This 1s a very brief Bill meant to set right something which happened due to a judgement of the Allahabad High
Court. This does not deal with the whole arena. I would request that this be passed. I will discuss it with the Joint
Committee and the leaders and will come with something more comprehensive at that particular period.

SHRI K. BAPIRAJU (NARSAPUR): Sir, the Minister did not talk about the postcards and postal stamps.

SHRI P.R. KUMARAMANGALAM: Sir, I understand the problem of the hon. Member. This is an issue which
will be taken up with the Joint Committee.

MR. CHAIRMAN: The question is:

"That the Bill further to amend the Salary, Allowances and Pension of Members of Parliament Act, 1954, be
taken into consideration."

The motion was adopted.

MR. CHAIRMAN: The House shall now take up clause-by-clause consideration of the Bill
The question is:

"That clauses 2 to 7 stand part of the Bill."

The motion was adopted.

Clauses 2 to 7 were added to the Bill.

Mr. Chairman: The question is :

"That Clause 1, the Enacting formula and title were added to the Bill .
The motion was adopted.

Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI P.R. KUMARAMANGALAM: I beg to move:

"That the Bill be passed."

MR. CHAIRMAN: The question is:

"That the Bill be passed.”

The motion was adopted.

SHRI P.R. KUMARAMANGALAM: Mr. Chairman, Sir, may I make a request through you to the House that
Item Nos. 11 and 12 -- Urban Land (Ceiling and Regulation) Repeal Bill -- be taken up after Item Nos. 13 and
14 -- Patents (Amendment) Bill?
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SHRI ANIL BASU (ARAMBAGH): Sir, literally, the Order Paper is being changed. It is not correct.

SHRI P.R. KUMARAMANGALAM: Sir, the hon. Minister for Urban Development who has to move the Bill ...
(Interruptions)
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SHRI P.R. KUMARAMANGALAM: He was waiting. The Deputy Prime Minister of Great Britain has to meet
him at four o'clock. He had given time.
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.. (YD)

MR. CHAIRMAN: The House shall take up Matters Under Rule 377 first, Patents (Amendment) Bill next, and
then the Urban Land (Ceiling and Regulation) Repeal Bill.

SHRI ANIL BASU : No, Sir.
SHRI P.R. KUMARAMANGALAM: We can have voting tomorrow.

SHRI ANIL BASU : Sir, there 1s a lot of objection to the Patents (Amendment) Bill. A Bill of this type cannot
be taken up as per the whims of the Treasury Benches.
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MR. CHAIRMAN: If the House agrees, we can take it up.
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... ()
SHRI PRAMOTHES MUKHERJEE (BERHAMPORE) (WB): Sir, Patents Bill is a very important Bill.

SHRI P.R. KUMARAMANGALAM: This is not my suggestion. It was accepted by the House. It was discussed
in-depth among leaders. It 1s not necessary for me to refer to the meeting, the BAC meeting, the report of which
1s adopted by this. It was decided that we would finish the Ordinances today and start tomorrow with the Motion
of Thanks on President's Address, and then we will do the Railway Budget, and in fact, it is by sitting two hours
extra that we will manage. We did not want to sit on 19th at all.



We did not want to sit on 13th. But we have said that we will sit on 13th, in the event, it is required to passing
the Railway Budget. We have done a lot of home work. All of us put together adjust the timing. I do understand
hon. Members' views. But I can assure them that I will not definitely do anything which they do not want. But
they must understand that we have to go through business. We have had a lot of adjournments. It looks very
embarrassing to the whole House if we do not do business... (Interruptions). So, I request that we take it up in
this form and move ahead.
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SHRI ANIL BASU : No, Sir. We do not agree... (Interruptions)...When there 1s a lot of urgent business to be
conducted, then what is the requirement of giving an appointment to someone who is not a Member of this
House? ... (Interruptions)

SHRI P.R. KUMARAMANGALAM: What is this? This should not be the behaviour? ... (Interruptions)

it wig= feg : gumafa i, qeet MaT H TS @ o | I/ UTE HET S, T IEH BiE Afed Tl € | Afh I HifeTT Uae Segarsit § &
fovar s =nfed

St Ot 3R . FARHTE: Sogarst | 781 | 379 3/ =e 3 |

SHRI PRAMOTHES MUKHERIJEE : Sir, we are not agreeing... (Interruptions)
MR. CHAIRMAN : Please resume your seats... (Interruptions)

Now, we are taking Matters under rule 377.



